RAJASTHAN HIGH COURT, JODHPUR

ORDER

No.: 09 /E.V./2021

Dated :24 /05/2021

Following Panel of Advocates are hereby recommended
for appointment as “Amicus-Curiae” for the year, 2021 :-

FOR PRINCIPAL SEAT AT JODHPUR

S. No. Name of Advocates Enrollment No.
(Sh./Smt./Ms./Dr.)
1. |{VISHAL RAJ MEHTA R/129/1976
2. |ANIL UPADHYAY R/512/1993
3. {MANJULA CHOUDHARY R/533/1997
4. |RAKESH SHARMA 'R/519/1997
5. [RAKESH KUMAR SINHA R/1055/1997
6. |RAJESH BHATI | R/516/1997
7. |SHYAM MANOHER TOSHANIWAL R/901/2001
8. |KALURAM BHATI R/1073/2001
9. |LAXMI RAMAWAT R/802/2002
10. |MANOJ BOHRA R/168/2003
11. |RAJESH SAHARAN R/1866/2004
12. |PRAHLAD SINGH BHAT! R/877/2004
13. |SUNIL BHANDARI R/820/2004
14. |DHAN RAJ VAISHNAV R/3127/2004
15. |RAJESH PARIHAR R/1605/2005
16. |TARUN DHAKA R/1755/2006
17. . |BHARAT SHRIMALI R/1427/2006
18. |SWATI KATOCH R/1756()A(i)/2006
19. |AMARDEEP LAMBA R/3818/2010
 20. |HARSHAD BHADU R/2267/2012
21, |ARPIT MEHTA RI773/2013
22 |SAURABH MAHESHWARI R/1146/2014
23. |ABDUL KALAM R/1275/2014
24. [RAJIV BISHNOI - RIBAT2014
- 25, |VIKRAM SINGH BHAT! R/2269/2015
26. |DEEPIKA PUROHIT R/2261/2015
27. . | SHUBHAM MODI R/2282/2015
.................. 02
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S. No. Name of Advocates Enroliment No.
{Sh./Smt./Ms./Dr.)
28. |NAVDEEP DADHICH R/01/2015
29. APURVA RAJ MATHUR R/1735/2015
30. |KUNAL KALLA R/2214/2015
31. |[LALIT PARIHAR R/2795/2016
32. |NITESH MATHUR R/1176/2016
33. |PRIYANKA BORANA R/1967/2016
34. |KESHAV BHATI R/2800/2016
35. |SHAILENDRA KUMAR R/1583/2016
36. |HEMANT SANKHALA R/2930/2017
37. |VIJAY BISHNOI R/1983/2017
38. |PRITHVI RAJ SINGH BALOT R/2804/2017
39. |REENASONI R/2172/2017
40. |ANIKET TATER R/2008/2017
41. |ADITYA SINGH RATHORE R/1384/2017
42. |ABHIJEET SHARMA R/856/2018
43. |[RATANA RAM KHILERY R/852/2018
44. |RAVINDRA SINGH R/2402/2018
45. [VAISHAL!I PARIHAR R/378772018
46. |SAPNA VAISHNAV R/2666/2018
47. |SHUBHANKAR JOHARI R/2899/2019
48. |SUMITRA CHOUDHARY R/2277/2020
49. |PRACH! GUPTA R/2590/2020
50. |DEVENDRA SINGH BISHT R/31/2020
FOR BENCH JAIPUR
8. No. Name of Advocates Enroliment No.
(Sh./Smt./Ms./Dr.)
1 |RAM NIWAS SARASWAT R/1657/2006
2 |CHITRANK SHARMA R/1641/2016
3 |RAJESH KUMARI KANDWAL R/51/1979
4 |MADAN LAL SHARMA R/2216/2012
5. |DEEPAK SHARMA R/2632/2017
6. |NARENDRA SINGH SHEKHAWAT R/2842/2004
7. |KULDEEP ASWAL R/1049/1999
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S. No. Name of Advocates Enroliment No.
(ShJ/Smt./Ms./Dr.)

8 |MANISH PARASHAR R/1595/2001
9 |JITENDRA KUMAR SHARMA RI2547/2005
10. |RAM BABU KHANDELWAL R/3462/2007
11. [MOHAN LAL GOYAL R/358/1974
12. |RAJ KUMAR SUTHAR RI1670/1999
13. |GOVIND GUPTA RI2190/2007
14, |UMESH-VYAS RI527/2004
15. |AVDHESH CHANDRA UPADHYAY RA/1980
16. |NEELAM SHARMA R/3256/2007
17. |VANDANA SHARMA RI1962/2003
18. |KISHORI LAL INDORIYA R/3183/2018
19. | RAJENDRA KUMAR SHARMA RI2665/2006
20. |MANU BHARGAVA RI93/1989
21, |RAVI KANT AGARWAL RI2077/2005
22, |SUMAN SHARMA R/1704/2000
23, |SANGEETA KUMARI SHARMA RI1746/2000
24, |RAM RATAN GURJAR RI277612006
25. |BHASKAR SHARMA RI3501/2017
26 |ANJANI KUMAR SHARMA R/3039/2006
27 |RISHIKESH MAHARISHI RI1832/2002
28 |RICHA PAREEK RI2520/2002
29 IRAVI SHARMA R/2216/2002
30 |NISHA BHARDWAJ RI614/2013
31 |REKHA KANWAR R/1006/2015
32 |GAURAV GUPTA RI2021/2002
33 |DHEERAJ TRIPATHI RI1648/2000
34 |AMIT SINGH SHEKHAWAT R/1682/2000
35 |SUNIL KUMAR RI43/2007
36 |RAGHU VEER SINGH PUNJABI RA8MO87
37 |PRAKASH CHAND THAKURIYA RI1133A/2001
38 |SAROJ KUMARI TRIVEDI R/418/2006
39 |PHOOL CHAND SHARMA RI1778/1999
40 |ANURAG KALAVATIYA RI453612010
41 R/2160/2011

SUSSHIL DAGA
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$. No. Name of Advocates Enroliment No.
(Sh./Smt./Ms./Dr.)
42 |ANSHUMAN SAXENA R/2014/2001
43 [NEERJA KHANNA R/346/2003
44 [PAWNESH PATHAK R/4331/2019
45 {MAHESH KUMAR SHARMA R/165/2011
46 |YAD RAM SINGH R/3054/2015
47 |LIYAKAT KHAN R/138/2006
48 |[GUNJAN SHARMA R/1558/2010
49 |JAI PRAKASH SAINI R/2653/2017
50 |YOGESH SINGHAL R/1569/2001
51 |FIROZ AKHTAR R/127/2007
52 |SUNIL NATH R/172/1989
53 |RAJENDRA SINGH R/1602/2013
54 |SAURAV HARSH R/277712015
55 |MADHURI SHARMA R/2781/2015
56 |MEENUVERMA R/1183/2012
57 |MOHAMMED ALISHAN R/1440/2019
58 |HANUMAN PRASAD BAIRWA R/1179/2000
59 [MOHAMMED ANWAR KHAN R/618/2018
60 [VIJAY DUTT SHARMA R/1750/2000
61 |[PARVEEN JAHANARA R/831/2011
62 |HARISH CHANDRA HARSH R/750/2018
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Copy forwarded to the following for information and
necessary action :-

1.

2.

3.

Private SecretarytoHon'ble ..................coocoiiiiiiiiiiiinen.
Registrar (Admn.), Rajasthan High Court, Jodhpur/
Jaipur. '

Registrar Classification, Rajasthan High Court, Jodhpur
for uploading the same on the website.

Registrar  (Judicial),  Rajasthan  High  Court,
Jodhpur/Bench Jaipur. | ‘
All Court Master, Rajasthan High Court, Jodhpur/ Bench
Jaipur.

All A.Q.],, Judicial Side, Rajasthan High Court, Jodhpur/
Bench Jaipur.

Date :ZI/ 1g /.,zaw;
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10.

11,

12.

13.
14.
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‘Member Secretary, Rajasthan State Legal Service

Authority, Jaipur.

The Secretary, Bar Council of Rajasthan, Jodhpur.

The President, Rajasthan High Court Advocate's
Association, Jodhpur.

The President, Rajasthan High Court Lawyer's
Association, Jodhpur.

The President, Rajasthan High Court Advocate's
Association, Jaipur.

AAG/Government Advocate, Rajasthan High Court,
Jodhpur/ Bench Jaipur.

Concerned Advocate(s).

Court Officer, Rajasthan High Court Jodhpur/ Bench
Jaipur to display on the Notice Board.
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